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Foreilln Collabor~lioD 

1229. SHRI RABI RAY Will Ihe 
Mini8ler of INDUSTRIAL DEVELOP· 

MENT, INTERNAL TRADE AND COM· 
PANY AFFAIRS be pleasod to stale: 

(a) whelher it is a facl that Govern-
ment arc Ihinking of adopting a 5clecli~e 
aprl"(lach in the sphere of foreign coHabo· 
rati~'n; 

(b) whether Ihey have decided nol 10 
allow collahorntion in the manufaclure of 
luxury items; and 

(c) if 50. Ihe details thereof? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT. INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMED) : (3) 10 (c) . The policy of 
Government in respect of foreign c.>lIabo-
ration is that Ihis should he permilled only 
whele it is absolulcly necessary. With Ihe 
wide induslrial base already crealed in the 
country and with increased indigenous 
technological development, a greater degree 
of ~dc~tivity is now being exercised in 
respecl of such proposals. Forrillin collaho. 
ratinn in rcsl"'cct of luxury ilems is not nor .. 
mally h.ing permitted, except where Ihe 
schcllles arc sub'lanlially exporl-mienled. 

Savlngl in ForeIgn Excltlnge 

1230. SHRI R. K. B1RLA: Will Ihe 
Mini,ler of INDUSTRIAl. DEVELOP· 
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleased 10 slate: 

(a) whether il is a fact that 81 8 result 
of series of imporl substilution me&lurel 
and a phased prol,amme of acceleraled 
producllon of ilems needed 10 increase Ihe 
Indian component of manufaclures. there 
has been a big saving in foreign exchange; 

(b) if so. Ihe exlenl of savinls in fore· 
illn exchange during Ihe lasl Ihere year. 
yearwise. on this account; 

(e) whal are the ilems of manufactures 
in which savings have heen effected; and 

Cd) whal further ole,," arc beinll laken 
in Ihis direclion 10 have more savings in 
forei~o exehaoge during Ih .. Fourlh Plan 7 

TUE MINISTER OF INDUSTRIAL 
PEVELOPMENT. INTERNAL TRAPE 




